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However, from any special jurisdic-' 
tional considerations, a division can; 
also have 3 sub-divisions instead of 
the usual 4 sub-divisions.

(e) A case far creation of Electri-
cal divisions/Sub-divisions is under 
consideration. One division, if found 
justified, is expected to be located at 
Bhubneswar.

(f) Does not arise.
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Generating Capacity in West Bengal

2631. SHRI NIREN GHOSH: Will 
the Minister of ENERGY be pleased 
to state:

(a) whether the attention of Gov-
ernment has been drawn to the sug-
gestion by the Electricity Enquiry 
Commission set up by the Calcutta 
High Court that new plants with a 
total generating capaicty of 1700 MW 
should be set up in West Bengal;

(b) whether want of new 17 MW 
would create chaotic conditions at the 
end of the decade;

(c) if so, whether the Union Gov-
ernment are considering the matter; 
and

(d) if so, has any plan or project 
been drawn up?




